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MINISTRY OF LAW AND JUSTICE
(Legislative Department)
NOTIFICATION
New Delhi, the June 24th, 2026
S.0. 3372(E).— In pursuance of section 67 of the Representation of the People Act, 1951 (43 of

1951), the following declaration containing the name of the candidate elected to fill the seat in the Council
of States of one member, who retired on 23" June, 2026, on the expiration of his term of office, is published
for general information:—

DECLARATION

Election to the Council of States by the elected members of the Legislative Assembly of the State of
Arunachal Pradesh.

“In pursuance of the provisions contained in under sub- section (2)/ sub-section (3) of section 53 of
the Representation of the People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Elections
Rules, 1961, I declare that -

Shri Tai Tagak,

H.No.- E-78, Pachin Colony, Naharlagun,
P.O./P.S. Naharlagun,

District Papum Pare, Arunachal Pradesh

Sponsored by the BHARATIYA JANATA PARTY has been duly elected to fill the seat in that
House of Council of State. 1 (One) Member retiring on 23-06-2026 on the expiry of his term of office.

Place Itanagar Sd-
the 11 June, 2026. Returning Officer”.

[F. No. H-11024/4/2026-Leg.I1]
AKALI V. KONGHAY, Addl. Secy.
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NOTIFICATION
New Delhi, the June 24th, 2026

S.0. 3373(E).— Whereas election has been held, in pursuance of notification number S.0O. 2754 (E),
dated 1*' June, 2026 issued under section 12 of the Representation of the People Act, 1951 (43 of 1951), for
the purpose of filling the seat of one member of the Council of States elected by the elected members of the
Legislative Assembly of the State of Arunachal Pradesh which fell vacant on the retirement of one member
on the expiration of his term of office on 23™ June, 2026;

Now, therefore, in pursuance of section 71 of the Representation of the People Act, 1951 (43 of
1951), the name of the member elected by the elected members of the Legislative Assembly of the State of
Arunachal Pradesh is hereby notified for general information:

Name of the Member State

Shri Tai Tagak Arunachal Pradesh

[F. No. H-11024/4/2026-Leg.I1]
AKALI V. KONGHAY, AddL. Secy.
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